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~ GOVERNMENT OFINDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE
LOK SABHA
UNSTARRED QUESTION NO. 659

" TOBE ANSWERED ON FRIDAY, THE 26" FEBRUARY, 2016
S s 7“1 Pha]guna, 1937(SAKA)

| INCOME TAX SIMPLICATION COMMITTEE

" SHRIMATI SUPRIYA SULE

SHRI P.P, CHAUDHARY
SHRI DILIPKUMAR MANSUKHLAL GANDHI

SHRIMATI P.K. SREEMATHI TEACHER

SHRI VENKATESH BABU T.G.
SHRI NARANBHAI KACHHADIYA

‘SHRIE.T. MOHAMMED BASHEER

Wil the Minister of FINANC'E be ijleased to 'state"

whether the Goverriment has set up a Commattee under the Charrmanshlp of Justice
R.V. Easwar to smplrfy the tax regime; : o

-

i so, the details thereof along wrth 1ts sahent recommendatlons made by thrs
Committeg; .~ =~ = : g - ' :

whether the Govemment has taken any steps to 1mp1ernent the reeommendatlons of

the Committee in order to safeguard and provrde relief to the fax payers partlcular]y‘

the senior citizens;

if 50, the details thereof along wrth the tIme by whrch the sard reeommendatlons are’ .

lrkely to be implemented; and

@

: (a)

if -not, the reasons\therefor? i

' ANSWER

| MINISTER OF STATE N THE MINISTRY OF FINANCE
( JAYANT SINI-IA )

to (e) ‘The Department of . Revenue, Mrrnstry of Fmance has consntuted a

Committee under the Charrmanshlp of Justree R.V. Easwar, former Judge of Delhi High

Court and former President, ITAT on 27.10. 2015 to simplify the provisions of the '

Income Tax Act, 1961, fora period of one year from the date of its constitution. The
Committee is yet to give its report to the Government on the Terms of Reference
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